ITEMNO3 S COURT NO. 7 SECTI ONX

I

ROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gvil) No(s).2 6 025/ 2005

(Fromthe judgnment and order dated 7. 1 2. 2004 in CMWP No.1 407 6 of 20 0 3 of the Hi

gh
Court of Judicature at All ahab ad)

BHA R AT SANCHA R NNGAM LT D. & ANR Petitioner(s)
VER SUS
GHAN S HY A M SINGH ARY A & ORS. Respondent ( s)

(Wth appln.(s) for c/delay in filing SL P and permission to bring addl. facts and
intervention and with prayer for interimrelief and office report )

Date: 23/ 07/ 200 7 This Petition was called on for hearing today.

CORAM :
HONBL EM JUSTICEG P. MAT HUR
HONBL EM JUSTICEP. K BALASUBRAMANYAN
For Petitioner(s) M. R D Agraw ala, Sr. Adv.
M. P avan Ku ma r, Adv.
M. S. K Thaku r, Adv.
For Respondent (s) M. Shiv Sagar Tiwari, Adv.

M's. Rani Chhabr a, Adv.

Ms. M Mttal, Adv.

M. Ashok Ku ma r Shar ma , Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER

Li st on a non- mscellaneous day after two nonths.

(K. K. Chaw a) (Radh a R Bh atia)
Court Master Court Master



